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Shri Velayndhan: What are the
steps that the Government of India
are taking for the popularisation of
Hindi?

Shri K. D. Malaviya: The Govern-
ment of India have patronised com-
mittees like the Hindustani Prachar
Sabhlra. They are helping the Hindu-
stani Prachar Sabha and the Hindi
Sahitya Sammelan., There are other
bodies which are also helped by the
Government of India.

Shri Velayudhan: May I know whe-
ther there was any proposal to make
Hindi compulsory in the primary and
secondary schools?

Shri K. D. Malaviya: In some States
it is compulsory.

Shri Veeraswamy: May I know whe-
ther the hon. Minister for Education
knows that the Dravidian Federation
has been carrying on a great anti-
Hindi agitation in Madras State and
the people are bitterly opposed to
Hindi being imposed on their children?

Shri K. D. Malaviya: There are
some quarters where some agitation
is being organised, but Government is
not aware of any big magnitude of
such agitation.

Kumari Annie Mascareme: May I
know whether any amount is being
spent on the Dakshina Bharat Hindi
Prachar Sabha?

Shri K. D. Malaviya: I will require
notice for that.
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e Minister of Commerce and In-
dnstry (Shri T. T. Krishnamachari):
(a) Yes.

(b) Yes.
(c) Does not arise.

(d) The report was made in two
parts. Part I was completed on T7th
April 1951; it was accompanied by
two minutes of dissent and was placed
on the Table of the House on 4th Sep-
tember 1951, The second part was
signed on 15th November 1951; a copy
is placed on the Table of thre House.
[Copy placed in the Library. See No.
IV V. 2.(34).]

Several Hon. Members rose.

Mr. Deputyv-Speaker: This is a state-
ment. and therefore no questions are
allowed.
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The Minister of Defence (Shri Gopa-
laswami): (a) On 30-4-1952 the number
of buildings held under requisition
was 112.

(b) During the year ending

30-4-1952, 42 buildings were de-re-
quisitioned.





